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SALB OF CHINESE PENS IN KEiI.AI..A 

3281. SHRl BABU RAO PATEL: Will 
the Minister of FINANCE be pleaS'ed to 
state: 

(a) whether it is a fact that very Iarle 
quantities of Chinese fountain pens caned 
'Hero' and 'Youth' are beiD, sold in Kerala 
and their sale collections pocketed by the 
Commuoist Party; 

. (b) whether Govel'lllllent are aware that 
the barrels of these fountain pens are re-
ported to have contained powdered ,old 

and hezeiD which are sold for &lJllDllDtiDg 
the funds of the local. Communilta; 

(c) whether Government are aware that 
fountain pens, currency nota and many 
other contraband IQOda are lIDugIed reau-
larly into Kera1a in hundreds of Chinese 
dhows which unload their carao in tile 
nisht at the unauarded poiDts on tho lODa 
coastliDe of Kerala; and 

(d) if so, the steps Government have 
taken to stOp this lIDualiD, and sabotqe 
of OUI' economy? 

THE DEPUTY PRIME MINISTER. 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): <a) Fountain peD. 
of Chinese oriain including 'Hero' IIIId 
'Youth' fountain pens are OCCIIIionelly sold 
in various parts of Kerala_ Such 10000s 
enter the country mostly as part of the baa-
,ase of passengers c:omina from Sinppore 
and Malaysia disembarking at the porta on 
the south-eastern coast. There is no lndi-
cation that Chinese goods are bein, SIII1II-
sled or sold in larse quantities in Kerala 
and their sale-proc:eeds pocketed by the 
Communist Party. 

(b) and (c). The Government have no 
such information. 

(d) Does not arise. 
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PVBuc SIlCTOR OOUSIlUAL CoNCI!DIII 

3284. SHRI BAL RAJ MADHOK : Will 
the Minister of FINANCE be pleuecl to 
state: 

(a) whether it is a fact that AcImiDistra. 
tive Reforms Commission has suggested ... 
ting up of sector corporations for public 
sector industrial concerns; and 

(b) if so, the reaction of GOVCI'IIIIIeDt 
thereto ? 

THE DEPUTY PRIME MlNISTER 
AND MINISTER OF FINANCE, (SHRI 
MORARJI DESAI>: (a) Yes, Sir, 

(b) The recommendation is under COD' 
sideration of the Government. 

... IMPORT OF NYLON YAlIN 

3l11'f. SHRI GEORGE FERNANDES : 
~-.b~ Minister of FINANCE be pleased 
to state : 

(a> whether any proceedings have been 
launched against (i) S.Y.A. Patel, (ii) 
WI. Aslam Trading Company, (iii) Mia. 
Noble Trading Co., and (iv) Mis. Khimii 
Toalani & Sons and/or their partners for 
breach of import regulatioas and/or any 
other offences connected with the import 
and sale of nylon yarn in. the COUIItryl 

(b) if so, the exact nature of the ~_ 
and the circumstances unci« whicIa 1fIo 
offences came to light; 

(c) when the delinquents _e appre-
hended; and 




